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CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

CourtNo.: 1

CORAM:

SCO 147-148 SECTOR 17-C CHANDIGARH

SINGLE MEMBER BENCH

CAUSELIST

Hon'ble Mr. Ashok Jindal,Member Judicial

S.No. APPEAL NO.

APPELLANT

REGULAR
MATTERS
1 E/286/2008

2 ST/1028/2011

3 E/3749/2012

4 E/3750/2012

Prepared By

Ms Abhinav Cotspin Ltd

SATISH KUMAR
CONTRACTOR LTD.

Harihar Steel Forgings Co

Ms Modern Steels Ltd

Checked By

RESPONDENT

Date :26/02/2018
Day :Monday
Time : 02:30P.M

REPRESENTATIVE REMARKS

C.C.E Jalandhar

C.CE
PANCHKULA

C.C.E Delhi-iv

C.C.E Chandigarh-i

Kamaljeet Singh/DR

Naveen Bindal/DR

IP/DR

V. LAKSHMI
KUMARAN/DR

MUKESH GUPTA
Assistant Registrar
CESTAT Chandigarh
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CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

Court No. : 2

CORAM:

SCO 147-148 SECTOR 17-C CHANDIGARH

SINGLE MEMBER BENCH

CAUSELIST

Hon'ble Dr. Devender Singh, Member Technical

S.No. APPEAL NO.

APPELLANT RESPONDENT

REGULAR
MATTERS

1 E/36/2016

2 E/60431/2016

3 E/60704/2017

4 E/60894/2017

Prepared By

Lok Nath Varlnc'jer' C.C.E Ludhiana
Kumar Impex Limited
Sudarshan Consolidated C.C.E Rohtak
Ltd
Desiccant Rotors
C.C.E Gurgaon | International Pvt Ltd

National Soap Mills C.C.E Ludhiana

Checked By

Date :26/02/2018
Day :Monday
Time : 02:30 P.M

REPRESENTATIVE REMARKS

IP/DR

ASMITA A. NAYAK
ADVOCATE/DR

DR/R. Krishnan

R KHASIJA/DR

MUKESH GUPTA
Assistant Registrar
CESTAT Chandigarh
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CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

CourtNo.: 1

CORAM:

SCO 147-148 SECTOR 17-C CHANDIGARH

SINGLE MEMBER BENCH

CAUSELIST

Hon'ble Mr. Ashok Jindal,Member Judicial

S.No. APPEAL NO.

REGULAR
MATTERS

1 ST/618/2010

2 E/56149/2013

3 E/60858/2017

Prepared By

APPELLANT

Ms Varmani Overseas Pvt

Ltd

Ms Glacier Iron And

Gases Ltd

Gmh Pharmaceuticals Pvt

Ltd

Checked By

RESPONDENT

C.c.e & S.t Adj New
Delhi

C.C.E Chandigarh-ii

C.C.E Panchkula

Date :27/02/2018
Day :Tuesday
Time : 02:30P.M

REPRESENTATIVE REMARKS

C. D. Banga /DR

Bipin Garg/DR

VIKRANT
KACKRIA/DR

MUKESH GUPTA
Assistant Registrar
CESTAT Chandigarh
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CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

Court No. : 2

CORAM:

Hon'ble Dr. Devender Singh, Member Technical

S.No. APPEAL NO.

REGULAR
MATTERS
1 E/60868/2017

2 E/60934/2017

Prepared By

SCO 147-148 SECTOR 17-C CHANDIGARH

SINGLE MEMBER BENCH

CAUSELIST

APPELLANT

Steelman Rolling Mills Pvt Ltd

Ms Inox Air Products Private

Ltd

Checked By

RESPONDENT

Date :27/02/2018
Day :Tuesday
Time : 02:30 P.M

REPRESENTATIVE REMARKS

C.C.E Ludhiana

C.C.E Chandigarh-
i

Jagmohan Bansal/DR

G. S. Bhangoo/DR

MUKESH GUPTA
Assistant Registrar
CESTAT Chandigarh
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CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
SCO 147-148 SECTOR 17-C CHANDIGARH
SINGLE MEMBER BENCH

CAUSELIST
Date :28/02/2018
CourtNo.: 1 Day :Wednesday
Time : 02:30P.M
CORAM:
Hon'ble Mr. Ashok Jindal,Member Judicial
S.No. APPEAL NO. APPELLANT RESPONDENT REPRESENTATIVE REMARKS
FOR Clarification
1 E/57992/2013 Ms Dhiman Engineering Corp Delhi-iv S. Jaina & Associates /DR\
2 E/57993/2013 Arvind Kumar Doshi Delhi-iv S. Jaina & Associates /DR
3 E/57994/2013 Ms Shree Sai International Delhi-iv S. Jaina & Associates /DR
4 E/57995/2013 Ms Jagruti Resins Ltd Delhi-iv S. Jaina & Associates /DR
5 E/57996/2013 Awadh Pratap Narayan Singh Delhi-iv S. Jaina & Associates /DR
6 E/57997/2013 Jitender Kumar Delhi-iv S. Jaina & Associates /DR/

MISC. MATTERS

7 E/ROM/60027/2018 J And K Card Board Industry  Jammu & Kashmir JATIN MAHAJAN ADV/DR
E/60595/2016

REGULAR MATTERS

8 E/718/2012 Ms R P Multi Metals Pvt Ltd  Chandigarh-i IP/DR

9 E/719/2012 Ms Shiva Castings Pvt Ltd Chandigarh-i IP/DR

MUKESH GUPTA
Prepared By Checked By Assistant Registrar
CESTAT Chandigarh



Page |6

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
SCO 147-148 SECTOR 17-C CHANDIGARH
SINGLE MEMBER BENCH

CAUSELIST
Date :28/02/2018
CourtNo.: 2 Day :Wednesday
Time : 02:30 P.M
CORAM:
Hon'ble Dr. Devender Singh, Member Technical
S.No. APPEAL NO. APPELLANT RESPONDENT REPRESENTATIVE REMARKS
MISC. MATTERS
1 STIROAG0030/2018 e RICCEXPOM ¢ ¢ gt ydhiana Harvinder Singh, Adv/DR
ST/60842/2017
REGULAR
MATTERS
2 E/720/2012 Jankee Industries C.C.E Panchkula i./lé.RMalhotra & Co. C.
3 E/60409/2017 Ganga Jamuna Steel Pvt  C.C.E Sonepat(delhi- IP/DR

Ltd i)

MUKESH GUPTA
Prepared By Checked By Assistant Registrar
CESTAT Chandigarh



Page |7

CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
SCO 147-148 SECTOR 17-C CHANDIGARH
DIVISION BENCH

CAUSELIST
Date :26/02/2018
CourtNo.: 1 Day :Monday
Time : 10:30A.M
CORAM:
Hon'ble Mr. Ashok Jindal,Member Judicial
Hon'ble Dr. Devender Singh,Member Technical
S.No. APPEAL NO.  APPELLANT RESPONDENT REPRESENTATIVE REMARKS
REGULAR
MATTERS
1 E/379/2007 BOC INDIA LTD. C.C.E. FARIDABAD  N.K. Sharma/DR
2 E/3071/2007 ICEBERG FOODS LTD. C.C.E. ROHTAK KmnmmmsmgWDé\\
R.S.GUPTA, GENERAL .
3 E/3072/2007 MANAGER C.C.E. ROHTAK Kamaljeet Singh/DR
SHRI DHEERAJ GOEL,
4 E/3073/2007 DIRECTOR C/O ICEBERG C.C.E. ROHTAK Kamaljeet Singh/DR
FOODS LTD.
GEMINY
5 E/1895/2008 C.C.E. LUDHIANA INDUSTRIAL EE/I\\A/ ALRA,&T\ISHMI
CORPORATION,
C.R.AULUCK & SONS DR/V. LAKSHMI
6 E/1896/2008 C.C.E. LUDHIANA () LTD. KUMARAN
SHRI RAM BILASH C.CE. .
7 E/1162/2009 BANSAL. CHANDIGARH-| Piyush Kumar,Adv/DR
MAHAVIR SPINNING Balbir
8 E/1562/2009 MILLS, C.C.E. LUDHIANA Singh, Advocate/DR
MAHAVIR SPINNING Balbir
9 E/1563/2009 MILLS, C.C.E. LUDHIANA Singh, Advocate/DR
10 E/3152/2009 PATIALA CASTINGSPVT.  C.CE. Gaurav Agarwal/DR

LTD. CHANDIGARH-I

LAKSHMI STEEL
11 E/93/2010 C.C.E. LUDHIANA ROLLING MILLS, DR/IP

HINDUSTAN PUMPS &
12 E/291/2010 ELECTRICAL C.C.E. PANCHKULA
ENGINEERING PVT. LTD.

K. K. Anand, Advocate
/DR

HINDUSTAN PUMPS &
13 E/489/2010 ELECTRICAL C.C.E. PANCHKULA
ENGINEERING PVT. LTD.

K. K. Anand, Advocate
/DR

HINDUSTAN PUMPS &
14 E/490/2010 ELECTRICAL C.C.E. PANCHKULA
ENGINEERING PVT. LTD.

K. K. Anand, Advocate
/DR

HINDUSTAN PUMPS &
15 E/491/2010 ELECTRICAL C.C.E. PANCHKULA
ENGINEERING PVT. LTD.

K. K. Anand, Advocate
/DR



16 E/3599/2010
17 E/3600/2010
18 E/3601/2010
19 E/3602/2010
20 E/3603/2010
21 E/3604/2010
22 E/3605/2010
23 E/3606/2010
24 E/3607/2010
25 E/3608/2010
26 E/3609/2010

27 ST/31/2011

28 ST/349/2011

29 ST/60226/2013

30 ST/484/2011

31 ST/487/2011

32 E/1403/2011

33 E/2372/2011

34 E/2398/2011

35 E/2405/2011

36 ST/57315/2013

37 ST/51346/2014

38 C/53128/2014

Prepared By

J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS
J. M. PAPER MILLS

Niit Smartserve Limited

NESTLE INDIA LIMITED.,

Ms Nestle India Ltd

C.C.E. Ltu Delhi

Ms Whirlpool Of India Ltd

Honda Motorcycles And
Scooter India Pvt. Ltd.

LAULS LTD.

SHRI ABHAY
GUPTA,DIRCTOR OF

SHRI RAM BILAS BANSAL,

Fortis Clinical Research Ltd

C.C.E. Delhi

Prontos Pvt Ltd

Checked By

C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU
C.C.E. JAMMU

C.C.E. Ltu Delhi

C.CE&ST(LTU)

C.C.E. Delhi

Ms Whirlpool Of India
Ltd

C.C.E. Ltu Delhi

C.C.E. Delhi-iii

C.C.E. DELHI IV

C.C.E. DELHI IV

C.C.E. DELHI IV

C.C.E. Ltu Delhi

Bptp Ltd

C.C. Amritsar

Page |8

A.S. GiII/DR

A.S. Gill /DR
A. S. Gill /DR
A.S. Gill /DR
A. S. Gill /DR
A.S. Gill /DR
A.S. Gill /DR
A. S. Gill /DR
A.S. Gill /DR
A.S. Gill /DR
A.S. Gill /DR

P. K. Sahulw

V. LAKSHMI
KUMARAN/DR

V. LAKSHMI
KUMARAN/DR

DR/IP

Economic LawsS Practic
At Delhi/DR

V. LAKSHMI
KUMARAN/DR

L. P. Asthana & Reena
Khair/DR

L. P. Asthana & Reena
Khair/DR

Piyush Kumar,Adv/DR

V. LAKSHMI
KUMARAN/DR

DR/V. LAKSHMI
KUMARAN

G. S. Bhangoo/DR

MUKESH GUPTA
Assistant Registrar
CESTAT Chandigarh
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CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

CourtNo. : 1

CORAM:
Hon'ble Mr. Ashok Jindal,Member Judicial

Hon'ble Dr. Devender Singh,Member Technical

S.No. APPEAL NO.
MISC. MATTERS

1 C/COD/60049/2017
C/60108/2017

2 C/COD/60053/2017
C/60118/2017

3 E/MISC/60161/2017
E/60312/2017
STAY MATTERS

4 C/Stay/60245/2017
C/60477/2017
REGULAR
MATTERS

5 E/948/2009

6 E/999/2009

7 E/1145/2009

8 E/611/2010

9 E/616/2010

10 E/754/2010

11 E/802/2010

12 E/803/2010

13 E/879/2010

14 C/376/2011

15 C/377/2011

16 C/378/2011

SCO 147-148 SECTOR 17-C CHANDIGARH

DIVISION BENCH

CAUSELIST

APPELLANT

Deepak Bhandari

Ms A D Overseas

Roland Exports

C.C.E. lcd New Delhi

NAND MANGAL
STEELSLTD

ELOFIC INDUSTRIES
LTD.

C.C.E. LUDHIANA

C.C.E. JAMMU

HINDUSTAN COCA
COLA BEVERAGES
PVT. LTD.

C.C.E. CHANDIGARH

C.C.E. LUDHIANA

C.C.E. LUDHIANA

NAV JYOTI
CHEMICALS &
FERTILIZERS

C.C.E. DELHI IV

C.C.E. DELHI IV

C.C.E. DELHI IV

RESPONDENT

C.C. LUDHIANA

C.C. LUDHIANA

C.C.E. Jammu & Kashmir

Jain And Sons

C.C.E. LUDHIANA

C.C.E. DELHI IV

NAND MANGAL STEELS

LTD. & OTHERS

HINDUSTAN COCA
COLA BEVERAGES PVT.
LTD.

C.C.E. CHANDIGARH-I

INDUSTRIAL
EQUIPMENT COMPANY,

UNITED BREWERIES
LTD.

RIAT SONS.

C.C.E. CHANDIGARH-I

QUANTUM HI-TECH
MERCHANDISING PVT.
LTD.

QUANTUM HI-TECH
MERCHANDISING PVT.
LTD.

QUANTUM HI-TECH
MERCHANDISING PVT.
LTD.

Date :27/02/2018
Day :Tuesday
Time : 10:30A.M

REPRESENTATIVE REMARKS

Naveen Bindal/DR

Naveen Bindal/DR

Naveen Bindal/DR

DR/ARUN GOYAL

Sudhir Malhotra./DR

IP/DR

DR/IP

DR/IP

Vikram Singh/DR

DR/IP

DR/IP

DR/IP

Naresh. K. Garg, Advocate/DR

™

DR/IP

DR/IP

DR/IP



17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

33

34

35

36

37

38

39

40

C/120/2012

C/122/2012

C/2975/2012

C/4108/2012

ST/55232/2013

E/55626/2013

C/56311/2013

C/56658/2013

E/57231/2013

E/MISC/60092/2017

E/54810/2014

E/54811/2014

E/54812/2014

E/54813/2014

E/54814/2014

E/54815/2014

E/54816/2014

E/50086/2014

E/60392/2017

C/50543/2014

C/53672/2014

ST/53907/2014

C/55065/2014

C/55403/2014

C/53179/2015

Ms Beryl Infosol Pvt Ltd

Sh Rohit Kohar

C.C.E. Delhi-iii

Tdt Copper Limited

DIf Projects Ltd

Works Manager M Rail
Coach Factory

Atma Ram Sohan Lal
Agencies P Ltd

Venus Traders

Met Trade India Ltd

C.C.E. Jammu &
Kashmir

C.C.E. Jammu &
Kashmir

C.C.E. Jammu &
Kashmir

C.C.E. Jammu &
Kashmir

C.C.E. Jammu &
Kashmir

C.C.E. Jammu &
Kashmir

C.C.E. Jammu &
Kashmir

Rail Coach Factory

Rail Coach Factory

New Delhi(import &
General)

Overseas Solution

Ms DIf Ltd

Smt Paramjit Kaur

Kudos Chemie Limited

Ms Auto Dynamic
Corporation

C.C.E. Delhi-iii
C.C.E. Delhi-iii

Siddhachalam Export (p)
Ltd

C.C.E. DELHI-1I

C.C.E. Service Tax - Delhi

C.C.E. Ludhiana

C.C. Amritsar

C.C.E. Delhi-iv

C.C.E. Rohtak

H H Industries

H H Industries

H H Industries

H H Industries

H H Industries

H H Industries

H H Industries

C.C.E. Ludhiana

C.C.E. Jalandhar

Toyota Tsusho India P Ltd

C.C.E. Chandigarh-i

C.C.E. Delhi

C.C. Amritsar

C.C. LUDHIANA

C.C. Amritsar

Pradeep Jain,Advocate/DR

Jain Globus Law Firm/DR
DR/V. LAKSHMI KUMARAN

V. LAKSHMI KUMARAN/DR

PRADEEP K MITTAL AND
PRAVEEN K MITTAL/DR

Sudhir Malhotra./DR

Kapoor & Kapoor advocate & Tax
Consultant/DR

Harish Kohli/DR

C. Harishankar/D}

DR/IP
DR/IP
DR/IP
DR/IP
DR/IP

DR/IP

DR/IP

_

Rajesh Mahna & Co.
(Advocates)/DR

Sudhir Malhotra./DR

DR/IP

Pradeep Jain,Advocate/DR

PRADEEP K MITTAL AND
PRAVEEN K MITTAL/DR

VIRENDER
PRABHAKAR/CHITWAN
PRABHAKAR,ADV/DR

Gagan Kohli/DR

V. LAKSHMI KUMARAN/DR
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41 C/53180/2015 Tarun Monga C.C. Amritsar V. LAKSHMI KUMARAN/DR

42 C/60121/2016 thg"r;ft‘f\t/’(islhﬁeﬂgc C.C.E. Delhi-iii V. LAKSHMI KUMARAN/DR

43 C/60187/2016 Honda Trading C.C.E. Delhi-iii V. LAKSHMI KUMARAN/DR
Corporation (i) Pvt Ltd

44 ST/60584/2016 Eéa'“eser"e ComPVt ¢ ¢ E. Delhi-iv Apra & Associates, C.A/DR

45  C/60594/2016 Raj Industries C.C. LUDHIANA V. LAKSHMI KUMARAN/DR

46 E/60516/2017 Saraswall AGT0 - C.C.E. Jammu & Kashmir ng‘éﬁ’fg@

47 E/60517/2017 Saraswat #0104 CCE.Jammu&Kashmir ¥ oot Kackia &

48 E/60518/2017 Saraswall A0 C.CE.Jammu & Kashmir  x beat Kaokia g

49 E/60519/2017 Saraswali A0 C.CE.Jammu & Kashmir  x beart Kackia g

50  E/60520/2017 Saraswall A0 C.CE.Jammu & Kashmir  x beart Kaokia

51 E/60521/2017 Chemicals i Ltg C.CE-Jammu & Kashmir 8 EEE S,

52 E/60522/2017 Chemicals o Ltg C.CE-Jammu & Kashmir 8 EEE S,

53 E/60523/2017 Saraswell AQ0 | CCE.Jammu & Kashmir  dot Kackrie &

55 E/60525/2017 Saraswell AQ0 CCE.Jammu & Kashmir  dot Kackrie &

56 E/60526/2017 Saraswati Agro C.C.E. Jammu & Kashmir

Chemicals India Ltd

Vikrant Kackria &
ASSOCIATES/DR

Page |11

MUKESH GUPTA
Assistant Registrar
CESTAT Chandigarh

Prepared By Checked By
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CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL

CourtNo.: 1

CORAM:

SCO 147-148 SECTOR 17-C CHANDIGARH

DIVISION BENCH

CAUSELIST

Hon'ble Mr. Ashok Jindal,Member Judicial

Hon'ble Dr. Devender Singh,Member Technical

S.No. APPEAL NO.

10

11

12

13

COMPLIANCE
MATTERS

E/MISC/55714/2014

E/MISC/55496/2014
E/1809/2012
MISC. MATTERS

E/ROM/60193/2017
E/2248/2007

E/ROM/60192/2017
E/2346/2007

C/IMISC/60227/2017
C/MISC/60199/2017
C/241/2016

ST/COD/60355/2017
ST/60791/2017

ST/COD/60357/2017

ST/60811/2017
REGULAR
MATTERS

E/95/2007
E/96/2007

E/2194/2007

E/2872/2009

E/2873/2009

E/2908/2009

E/254/2010

APPELLANT

R Ess Iron And Steel Pvt
Ltd

Jbm Auto Ltd. (formerly
Jbm Tools Ltd.)

Jbm Auto Litd

Golden Enterprises

Ms Chubb Alba Control
System Ltd

Fateh Business House Pvt
Ltd

NESTLE INDIA LTD.
NESTLE INDIA LTD.
Honey Biscuits Company

NEEL METAL
PRODUCTS LTD.

SHRI VIVEK GUPTA,
GENERAL MANAGER
(FINANCE)

INDIA FORGE AND
DROP STAMPINGS
LTD

Indian Oil Corporation
Ltd

RESPONDENT

Date :28/02/2018
Day :Wednesday
Time : 10:30A.M

REPRESENTATIVE REMARKS

C.C.E Ludhiana

C.C.E Delhi-iv

C.C.E Delhi-iv

C.C. LUDHIANA

C.C.E Delhi-iv
Audit-ii

C.C.E Ludhiana

C.C.E ROHTAK
C.C.EROHTAK

C.C.E Chandigarh-i

C.C.E DELHI-1I

C.C.E DELHI-1I

C.C.E. DELHI IV

C.C.E Rohtak

Bipin Garg/DR

Rajesh chibber/DR

Rajesh chibber/DR

Jagmohan Bansal/DR

IP/DR

Om Parkash,Advocate/DR

IP/DR
IP/DR

K. K. Anand, Advocate /DR

S. K. Pahwa/DR

S. K. Pahwa/DR

D. K. Tyagi/DR

V. LAKSHMI
KUMARAN/DR



14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

33

E/294/2010

E/295/2010

E/993/2010

E/EH/60033/2018

ST/1030/2010

E/1375/2010

E/1380/2010

E/1477/2010

E/1478/2010

E/1551/2010

E/1552/2010

E/1553/2010

E/2488/2010

E/2489/2010

C/55843/2013

C/MISC/56239/2014
C/MISC/56240/2014
C/EH/60312/2017

C/60000/2013

C/60001/2013

C/60002/2013

C/60003/2013

C/60004/2013

C/55802/2014

WINSOME YARN
LIMITED,

WINSOME YARN
LIMITED,

NECTOR
LIFESCIENCES
LTD(UNIT-II)

G4s Facility Services
India Pvt Ltd

BASANT SALES
CORPORATION

BASANT MACHINE
TOOLS

PRAKASH WEBTECH
PVT. LTD.

SHRI P C GUPTA,
DIRECTOR

CAPSUGEL
HEALTHCARE LTD.,

SHRI R.K.PATHAK,
MANAGER-LOGISTIC,

SHRI MADAN LAL,
COMMERCIAL
OFFICER,

C.C.E. DELHI IV

C.C.E. DELHI IV

Leighton Welspum
Contractors Pvt Ltd

Ms Leighton Welspun
Contractors Pvt Ltd

Leighton Contractors Pvt
Ltd

Leighton Contractors Pvt
Ltd

Leighton Contractors Pvt
Ltd

Leighton Contractors Pvt
Ltd

Ms Jindal Drugs Pvt Ltd

C.CE

CHANDIGARH-I

C.CE

CHANDIGARH-I

C.CE

CHANDIGARH-I

C.C.E Delhi

C.C.E LUDHIANA

C.C.E LUDHIANA

C.C.E. DELHI IV

C.C.E. DELHI IV

C.C.E DELHI-1I

C.C.E DELHI-1I

C.C.E DELHI-1I

LIGHT GRAPHICS

PVT.LTD.

ENU INDUSTRIES

C.C. Amritsar

C.C. Amritsar

C.C. Amritsar

C.C. Amritsar

C.C. Amritsar

C.C. Amritsar

C.C. LUDHIANA

D. S. K. Legal, Attorney &
Solicitors/DR

D. S. K. Legal, Attorney &
Solicitors/DR

G. S. Bhangoo/DR

S. K. Pahwa/DR

A. K. Mishra,
Consultant,/DR

A. K. Mishra,
Consultant,/DR

K. K. Anand, Advocate /DR

K. K. Anand, Advocate /DR

IP/DR

IP/DR

IP/DR

DR/IP

DR/IP

Economic LawsS Practic At
Delhi/DR

ECONOMIC LAWS
PRACTICE (MUMBAI)/DR

Economic LawsS Practic At
Delhi/DR

Economic LawsS Practic At
Delhi/DR

Economic LawsS Practic At
Delhi/DR

Economic LawsS Practic At
Delhi/DR

Economic LawsS Practic At
Delhi/DR

Page |13



34 C/222/2016

35 C/223/2016

36 ST/60150/2016

Prepared By

Ms Claas India Private
Limited

Saurabh Gupta Manager
Claas India Pvt Ltd

Ab Motions Pvt Ltd

Checked By

C.C. Amritsar

C.C. Amritsar

C.C.E Ludhiana

Page |14

IP/DR

S. Thirumalai /DR

PRADEEP K MITTAL AND
PRAVEEN K MITTAL/DR

MUKESH GUPTA
Assistant Registrar
CESTAT Chandigarh



CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
SCO 147-148 SECTOR 17-C CHANDIGARH
DIVISION BENCH
CAUSELIST

Date :01/03/2018
Day :Thursday
Time : 10:30A.M

CourtNo.: 1

CORAM:
Hon'ble Mr. Ashok Jindal,Member Judicial

Hon'ble Dr. Devender Singh,Member Technical

S.No.APPEAL NO. APPELLANT RESPONDENT REPRESENTATIVE
STAY MATTERS
1 ST/Stay/61416/2013 K P Rana And Co  C.C.E. Rohtak Dinesh Verma, Adv/DR
ST/60387/2013
REGULAR
MATTERS
ST/371/2009 . . .
2 ST/MISC/20/2016 Avtar Sodhi C.C.E. Ludhiana Sudhir Malhotra./DR
ST/372/2009 Auvtar Sodhi Wo .
3 ST/MISC/21/2016  Joginder Sing Soghi ' C-E- Ludhiana IP/DR
4 ST/373/2009 pasicrat Singh C.C.E. Ludhiana Sudhir Malhotra./DR
5 ST/374/2009 Gurinder Singh C.C.E. Ludhiana Sudhir Malhotra./DR
6 ST/375/2009 Sanjeev Mehra C.C.E. Ludhiana Sudhir Malhotra./DR
7 E/494/2009 C.C.E. LUDHIANA RIAT INTERNATIONAL, DR/IP
. Smt Avtar Sodhi Wife Of
8 ST/499/2009 C.C.E. Ludhiana Late S Joginder Singh Sodhi DR/IP
9 ST/500/2009 C.C.E. Ludhiana Sh Amrit Pal Singh Sodhi  DR/IP
10  ST/501/2009 C.C.E. Ludhiana Sh Sanjeev Mehra DR/IP
11 ST/502/2009 C.C.E. Ludhiana Sh Jaskirat Singh DR/IP
12 ST/503/2009 C.C.E. Ludhiana Sh Gurinder Singh DR/IP
13 E/3135/2009 GAYATRIMETAL C.C.E. LUDHIANA Sudhir Malhotra./DR
WORKS,
WINSOME YARN, D. S. K. Legal, Attorney &
14 E/1104/2010 UNIT-1II C.C.E. CHANDIGARH-I Solicitors/DR
DR/JATIN MAHAJAN
15 E/1135/2010 C.C.E. JAMMU SHELLY SHELTERS ADVOCATE
—~
J & K PIGMENTS
16 E/1807/2010 PVT. LTD. C.C.E. JAMMU IP/DR
17 E/2258/2010 J&KPIGMENTS ¢ ¢ E jamMMmU IPIDR

PVT.LTD.
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REMARKS



18

19

20

21

22

23

24

25

26

27

28

E/2259/2010

E/2260/2010

ST/1451/2011

C/56607/2013

C/56608/2013

C/59388/2013

E/59920/2013

C/59993/2013

C/50224/2014

E/60621/2017

E/60667/2017

Prepared By

J & KPIGMENTS

PVT LTD. C.C.E. JAMMU

J & KPIGMENTS

PVT. LTD. C.C.E. JAMMU

Bechtel India Pvt Ltd C.C.E. Delhi

Delisha Impex C.C.E. DELHI-IV
Arsh Kumar C.C.E. DELHI-IV
C.C. Amritsar Artisan Leathers Pvt Ltd

Isha Enterprises C.C.E. DELHI-IV

J S Steel Traders C.C. Amritsar

Gopal Krishan And

Sons C.C.E. Chandigarh-i

Ms The Panipat
Cooperative Sugar  C.C.E. Sonepat(delhi-iii)
Mills Ltd

The Panipat
Cooperative Sugar  C.C.E. Sonepat(delhi-iii)
Mills Ltd

Checked By

IP/DR

IP/DR
_

Cyril Amarchand Mangaldas/DR
Piyush Kumar,Adv/DR

Piyush Kumar,Adv/DR

DR/IP

N. K. Sharma & Associates, /DR

VIRENDER
PRABHAKAR/CHITWAN
PRABHAKAR,ADV/DR

Gaurav Agarwal/DR

Dinesh Verma, Adv/DR

Dinesh Verma, Adv/DR
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MUKESH GUPTA
Assistant Registrar
CESTAT Chandigarh



